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Retrenchment, Dismissal of Employees 
by B.C.C.L. and Eastern Coal India 

Ltd.

4961. SHRI A. K. ROY: Will the
Minister of ENERGY be pleased to 
state;

(a) the number of retrenchment, 
termination, dismissal of employees, 
permanent and casual, in the Bharat 
Coking Coal Ltd. and Nirsa Muguna 
Zone of Eastern Coal India Ltd. dur
ing emergency and the percentage of 
harijans and adivasis among them;

(b) the number of employees, ap
prentices recruited in the B.C.C.L. an'd 
Nirsa Muguna Zone of Eastern Coal 
India Ltd. during emergency and the 
percentage of harijans and adivasis 
among them;

(c) whether in both the cases, ir
regularities have been practised, and 
the weaker section' has become the 
worst sufferer of emergency; and

(d) if so, what action the Govern
ment propose to take to correct the 
wrong steps of the emergency in the 
coalfield?

THE MINISTER OF ENERGY (SHRI 
P. RAMACHANDRAN): (a) to (d).
The information is being collected and 
will be laid on the Table of the House.
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